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CENTRAL ADMINISTRATIVE TRIBUNAL,ALL.AHABAD 

CIRCUIT, HSNCH LUCKNOW.

• • •

O.A. No, 289 of 1989 (D  

Ram Nath Kureel . .  . .  Applicant*

Versus

Union of Iraiia aad others . . .  . . .  Respondents.

Hon'ble Mr, D,K. Agrawal^J.M* 

Hon'ble Mr. K. Qbawa, A .H .

>-

( By Hon'ble Mr, D,K. Agrawal,J.M,)

This application under Section 19 ©f the 

Administrative Tribunals Act, 1985 has been filed by 

the applicant against the disciplinary proceeiings 

initiated 3 days prior to his retiranent falling on 

30,11,1987* Further prayer made was that direction 

be issued to settle his retirement dues. The application 

was filed on 18,10,1989. Since filing of the application, 

the enquiry,"proe^dtegs have concluded. Supplementary 

Affidavit filed by the applicant contains as Annexure-A, 

the order of Collect€^r,;i Central Excise,Allahabad dated 

27,8,1990, The said order clearly mentions that the 

disciplinary proceedings against the applicant stand 

droppedi. Consequently, there remains no hurdle for the 
*

payment of pensionary benefit to the applicant.

2. In the circumstances,rslief (i) has become

redundant. In re^cird to relief ( i i ) ,  competent authority
»

be directed to settle the retirement dues of the

applicant within a specified time.
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3« The learned counsel for the applicant has 

prayed for payment of interest on the amount of 

pension due to him on 1,12,1987. However, the 

applicant wa^ charfe-sheeted before his retirement 

and the enquiry proceedings has been concluded only 

©a^August# 1990, We are of the opinion that in such 

no interest becomes iue on the amount of
s.

retir«nent ^ e s *

A-.
•(

4, In the result# the claim petition is allowed 

in part. The C^p, Parties are directed t© settle 

the retirement ^ e s  of the applicant within 3 months 

of the receipt of copy of this judgment failing which, 

would become liable for payment of interest
N.

on the amountg^ue to th® applicant. Parties are

left to bead dr own costs.

a

Member (A) 

Dated s 23,4.1991 

Lucknow,

Member (J)

(n,u,)


